2. Consideration and passing of the following

Bills, as passed by Lok Sabha:-

(a) The National Watenway 2 hours
{Lakhipur Bhanga Strstch of
the Barak River) Bill, 2007.

(b} The National Capital Tarritory of 2 hours
Delhi Laws (Special Provisions)
Bill, 2009,

2. The Gommittee recommended that there will be no Private Members® Business
{Resolutions ) on Friday, the 20th February 2009,

3. The Committes also recommended that the House may sit beyond 5.00 p.m., as and when
necessary, for trangaction of Government Legislative and other Business for the remaining part

of the current Session.

INTERIM BUDGET (RAILWAYS) 2009-10 (Contd.)

SHRI PENUMALLI MADHU (Andhra Pradesh): Sir, in the developmeant of Indian economy,
Indian Railways is playing an important role. That is the reason why it is considersd as the
nation’s lifeline. Sir, the Indian Railways is known as the largest and the busiest rail network in
Asgia. The Indian Railways runs over 11,000 traing everyday. It transports more than 1.8 crore
passengers and over 20 lakh tons of freight everyday. It gives employment to mone than 14 lakh
people. Indian Railways has nearly 7,000 stations over a total route length of more than 3,000
kilometers. Sir, its revenus was mors than Rs. 70,000 crores in the year 2008, and 70 per cent of
its profit is from the freight sector. The Indian Railways serves every person, from rich to poor,
by way of traveling or by way of goods being brought to our cities and towns. Sir, any decision
taken with regard to the Ballways is bound to affect the masses, not only the 14 lakh people that
are working in this sector. Sir, the Railways was rarely a profitable venture until Lalu Prasady
took over as Union Minister. Sir, his tenure has become a turn arocund. Till recently, the Railways
Wwas 582N as a social service institution in India, catering to the needs of the people. Sir, would
like to concentrate on two aspscts. One, when the hon. Minister presented his Budget, he tried

to project one important idea, Aamr Aadimi|dea.

By reducing sither one rupee or two rupees on passenger tickets, he tried to project that
masses were not burdened. In reality, during his five years’ tenure, he burdened the

passengers. | would like 1o put things straight.

On five aspects, our Rallway Minister has burdened the masses, the common pecple. Sir,
Tatkal tickets is one of the methods of burdening the people. Two, by increasing the number of

supsr fast trains. Three, he increased the number of berth in a coach.
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[t had not taken place in the last sixty years. Fourth, 10 increase the income of the IRCGTG, he
adopted a method — e-ticket and i-ticket — wherein for each ticket Rs.15 is levied. Fifth he
enhanced the freight rate. Just 15 days before the Budget, freight rate had been enhanced by
8.33 per cent.

Due to constraint of time, | would mention only two aspect. Dus to Tatkal ticket method,
now No passenger of BAC is getting resenation. Even Tatkal is put on wait list. Earlier thenrs was
a condition whereby you can book a Tatkal ticket only before 24 hours. Now it has been
changed. Now you can book a Tatkal ticket five days in advancs. It is also wait-listed. [t was not
there earlier. | surveyed Tatkal method in Andhra Pradesh. The Godavar Express runs from
Andhra Pradesh to Vigakhapatnam. In these two 1o and for traing, this Tatkal method is eaming
money. This Tatkal ticket is a big aam aadmi. Through Tatkal, it has collected Bs.2.73 crore ina
yedr. [t samed this through only sleeper class. It is good to earn money. But on the one hand,
you are saying that you are reducing fares. On the other hand, you are putting more burden on
the people. That is taking place. By way of Tatkal, the Indian Railways is seaming Rs.350 crore. [t
ig a rough estimate. Just 15 days before we are going to discuss the Railway Budget, freight rats
had besn enhanced by 8.33 per cent. He is not respecting the Parliament even. democracy. By
doing this you are burdensd the masses. Because of this 8.33 per cant hike in freight charges,
prices of dal, rice, and all other esgential commodities have gone up, and the people of India are
all burdened. | would like 1o bring this fact 1o the natice of the hon. Minister and request him to
kindly consider this. It is, increasing the number of berths. Sir, there is a serious protest in the
frains. Even the emergency gate is cccupied. What will happen if accident takes place? Then,
Siry there is increass in number of superfast traing. Sir, regarding facilities there is no difference
in express traing and superfast traing. There is no difference as far as the conveniences are
concerned. Every train is made superfast and superfast surcharge is collected. Then, regarding
s-ticket and i-ticket, burden. People are asking for maore reservation counters which are to be
opened in each and svery area. Therg i a big demand. Instead of doing that, e-ticket and i-
ticket methods are introduced. In the name of e-ticket and i-tickst, they are burdening the
people. Sir, this is how they are being burdened. Not only this. Sir, | seek the hon. Railway
Minister’s inteniention to see that Tatkal is removed. This type of Tatkal is proving a big problem
for the common person who is regerving his ticket 15 days in advance. The BAG tickst holder is
not able to get confirmed berth whersas Tatkal ticket holder who is waitlisted is able to get. ltis a
suphemistic way of cheating the passenger who may be traveling in anxiety in an emergency.
So, making use of his anxiety, Rs.300 and Rs.150 as Tatkal charges are collectad. | request our
hon. Minister to consider this aspect. (Time-bell) Sir, the second aspect which | would like 1o

put fonward.
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MR. DEPUTY CHAIRMAN: Time is over. ... (dmfermptions ... That doss not mean. You can

alzo give more points.

SHRI PENUMALLI MADHU = Sir, | will conclude in 2=3 minutes. In the name of streamlining
the railway system, achisving more productivity and reducing expenses, various measures have
been taken. Our hon. Minister in his tenure tried 1o introduce a number of corporate practices.
These corporate practices are endangering the wery existence of the railway system. | would like
to bring thig fact to your kind notice. In fact, it is denying additional manpower 1o mest the ever-
increasing workload in the Raiways because of introduction of additional traing and assets.
Everyday, he is announcing some new train or double tracking or enhancing the speed of trains.
Under thege conditions, because of the corporate practices introduced by our hon. Minigter in
the Railways, a big problem arose. What is that? To mest the ever -increasing lcad of the railway
gystem, more personnel are needed. That is denied. Now, the other step that is introduced is,
privatisation of maintenance of track. Many people spoke here how dirty the railway stations
are. Why? The maintenance and sanitation of the raiway station is handed over to private
people. (Time-bell) Sir, | am concluding. Maintenance of tracks, equipments, atc. is being done
through contractors. They are off -loading many works 1o private people. ...ﬁmerruprfons)...
Sir, | am concluding. For keeping the capacity of the railway production units, workshops idls
and they are hiring and getting most of the materials reqguired for the running of trains and

maintenance of track from private companies. ...(interruprf'ons)... | am always saying the truth.

Y AT S T ..
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SHRI PENUMALLI MADHU : Sir, now, because of this, unsafe conditions arcss.
WMR. DEFUTY CHAIRMAN = Please conclude, Mr. Madhu.

SHRI FENUMALLI MADHU: Production units, manufacturing electric diesel loco coaches,
were also handed over to the private sector. YWheel and axle workshops were all privatised.
Privatisation cf all maintenance workshops, employing thousands of employess, in all the nins
Zonal Offices has taken place, which is not in the interegt of the nation. Printing presses are
proposed to be sold out. Hospitals are proposed to be sold out. Schools and colleges ars
proposed 1o be privatised. So, fourteen lakh employess are working in the Indian Railvays. With
thair sweat and blood, the Indian Railways have grown. The welfare of the workers is nat being
looked into. During the last four-and-a-half years, this corporatisation has taken place ina very
gystemic mannear, which is endangaring the existing system and the safety of Indian Railways.
Qur hona Minister told us that the numiber of accidents has come down. Is it true. But the same
day, an accident took place; ten people died. My submission is this. YWhan we see flights
running accident-fres, why can’t trains be run accident-free? Trains can be secure. When flights

are maintained in such a way, why not the trains 7 |t can be done, Sir. It is possible. But because
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of the privatisation mechanism, everything is being handed over 10 the corporate sector, 10 the
private companies. The very existence of Indian Bailways, as a big transport service provider, is

at stake. This is the problem we ars now facing.

WMR. DEPUTY CHAIRMANE Mr. Madhu, you have taken the maximum time. Please

conzlude now.

SHRI PEMNUMALLI MADHU: Sir, | am concluding. ...Unrermprbns)... N railways
Recruitment of 50,000 persons, every year, can be done. But it has not been dons. Because of
these corporate practices, it is being abandoned. So, my submission to the hon. Minister is that
he should kindly consider these things. Sir, you have promised us not 1o privatise the Indian

Railways ; please keep it up. That is the welfare of aam admi. Thank you.

WMR. DEFUTY CGHAIBMAM: Thank you, WMr. Madhu. The House is adjourned to mest
tomorrow at 11.00 a.m.

The House then adjournad at eight minutes past seven of the clock till
eleven of the clock on Friday, the 20th February, 2009.
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